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THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI
M.A. No. 66/2023
IN
Original Application No. 168/2022

IN THE MATTER OF:

Mudit Kumar ...... Applicant
Versus

Govt. of NCT of Delhi & Ors. ... Respondents

StatusReport on behalf of PWD, GNCT of Delhi

Most Respectfully Showeth:

1. That the above-mentioned application has been filed by the
Applicant in relation to the running of illegal fish market on DDA
land at Pahla Pushta, New Usmanpur, Front Road in Yamuna Khadar
alleging environmental pollution posing serious health hazards to the
local residents besides problems of traffic jams and other unsocial

activities.

2. That this Hon’ble Tribunal constituted a Joint Committee comprising
of Delhi Pollution Control Committee(DPCC), Delhi Agricultural
Marketing Board, Government of NCT of Delhi, and Deputy
Commissioner, Shahdara was vide order dated 05.05.2022 with
direction to verify the factual position, look into the grievances of
the applicant and take remedial actionand submit Factual and Action

Taken Report.
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3. That the Action Taken Report was then submitted by the DPCC,
whereinit was mentioned that directions were issued under Section 5
of the Environment (Protection) Act, 1986 to several authorities
requiring them to file Action Taken Reportand further made the

following observation:

“2. PWD/ I&FC Dept Govt of Delhi shall ensure for all adequate
measures including raising the height of wall in and around so that
no encroachment could take place in "O' zone of Yamuna River Bed,
for carrying out illegal activities.”

4. That on the basis of the abovementioned report, this Hon’ble tribunal
vide order dated 28.08.2023 was pleased to direct issuance ofnotices,
inter-alia,to PWD, Government of NCT of Delhi requiring it to file

Action Taken/Status Report. (Annexure 1)

“6. Notices be issued to MCD, PWD, I&IF'C, Department of
Government of Delhi and DPCC requiring them to file Action
Taken/Status  Reports within two months at judicial-
ngt@gov.in preferably in the form of searchable PDI/OCR
supported PDF and not in the form of Image PDI.”

5. Thatvide order dated 20.12.2023, on the request of the counsel for

GNCT of Delhi, this Hon’ble Tribunalwas pleased togive another

opportunity to file their compliance report. (Annexure 2)

“1. The case is fixed for pronouncement of judgement but
learned Counsel for GNCT of Delhi and Executive Engineer,
PWD and Executive Engineer, I&I"CD has submitted that the
above respondents may be given opportunity ito file their
compliance report which could not be filed earlier.”



6. It 1s most humbly submitted that the road from old G.T. Road to
Delhi UP Border (Sabhapur Village) has been handed over to the
National Highways Authority of India (NIHAI) including the service
road in all respects vide the office letter No. 20(Ianding over)

North-East (B&R) /2281 dated 24.09.2021.(Annexure 3).

7. Therefore, NHAI is the custodian of the stretch of road and all the

construction as well as maintenance is being done by the NHALI.

Dinesh Kum%%“ﬁswa%
Executive Engineer
North-East (B&R), M Division
PWD, GNCTD
NEW DELHI

05.02.2024
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ANNEXURE 1

Item No.2 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
(Through Physical Hearing with Hybrid VC Option)
M.A No. 66/2023
In
Original Application No. 168/2022
Mudit Kumar Applicant

Versus

Govt. of NCT of Delhi Respondent
Date of hearing: 28.08.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.

Application is registered based on a complaint received by Post

ORDER
1. Mr. Mudit Kumar resident of G-326, Karkardooma Court, Delhi
filed O.A No. 168/2022 complaining about running of illegal fish market
on DDA land at Pahla Pushta, New Usmanpur, Front Road in Yamuna
Khadar causing environmental pollution posing serious health hazards to
the local residents besides problems of traffic jams and other unsocial

activities.

2. In view of the grievances made in the letter petition, a Joint
Committee comprising of Delhi Pollution Control Committee (DPCC),
Delhi Agricultural Marketing Board, Government of NCT of Delhi, and
Deputy Commissioner, Shahdara was constituted vide order dated
05.05.2022 with direction to verify the factual position, look into the
grievances of the applicant and take remedial action in accordance with

law after following due process within one month from the date of receipt
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M.A No. 66/2023 Mudit Kumar Vs.

in O.A No. 168/2022 Govt. Of NCT of Delhi
2

of a copy of the order and submit Factual and Action Taken Report before

Ld. Registrar General of this Tribunal who was directed to put up the

matter before the Bench for further directions, if necessary and the

application was disposed of accordingly.

3. Action Taken Report was sent by the DPCC vide email dated

29.12.2022.

4. In the above said Action Taken Report, it has been mentioned that
directions were issued under Section 5 of the Environment (Protection)
Act, 1986 to EDMC, SHO, Shastri Park, PWD and I & FC, Department of
Government of Delhi requiring them to file Action Taken Report within 15
days. The relevant part of the above said Action Taken Report reads as

under:-

“X X X X X X

In view of above the Competent Authority in Delhi Pollution
Control Committee and as decided, in exercise of powers
conferred upon its u/s 5 of The Environment Protection Act,
1986 as amended to date, hereby issue the following directions

for the area under your jurisdiction:

1. EDMC and SHO Shastri Park shall ensure that no illegal
market operates a DDA land at Pahla Pushta, New Usmanpur,
Front Road in Yamuna Khadar.

2. PWD/ I&FC Dept Gout of Delhi shall ensure for all
adequate measures including raising the height of wall in and
around so that no encroachment could take place in "O' zone of

Yamuna River Bed, for carrying out illegal activities.

You are requested to submit the Action taken report within 15

days from date of issuance of these directions.
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M.A No. 66/2023 Mudit Kumar Vs.
in O.A No. 168/2022 Govt. Of NCT of Delhi

Compliance/non-compliance report shall be submitted to

Hon'ble NGT for further directions...”

S. Since no Action Taken Report in compliance with the directions
issued by the DPCC has been submitted by the above said Authorities,

the matter has been put up before this Bench for further directions.

6. Notices be issued to MCD, PWD, I&FC, Department of Government
of Delhi and DPCC requiring them to file Action Taken/Status Reports
within two months at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR supported PDF and not in the form of Image PDF.
7. List for further consideration on 02.11.2023.

8. A copy of this order, along with a copy of the Action Taken Report
filed by the DPCC be forwarded to the MCD, PWD, I&FC, Department of

Government of Delhi and DPCC by e-mail for compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 28th 2023
AG


mailto:judicial-ngt@gov.in
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ANNEXURE 2

Item No.3 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
(Through Physical Hearing with Hybrid VC Option)
M.A. No. 66/2023
IN

Original Application No. 168/2022

Mudit Kumar Applicant

Versus

Govt. of NCT of Delhi & Ors. Respondents

Date of hearing: 20.12.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant:  None for the Applicant.

Respondents: Ms. Jyoti Mendiratta Standing Counsel for GNCT of Delhi,
Executive Engineer, PWD and Executive Engineer, I&FCD
(Through VC).

Application is registered based on a complaint received by Post

ORDER

1. The case is fixed for pronouncement of judgement but learned Counsel for
GNCT of Delhi and Executive Engineer, PWD and Executive Engineer, I&FCD
has submitted that the above respondents may be given opportunity to file their

compliance report which could not be filed earlier.

2. Compliance report be filed within one month by e-mail at judicial-
ngt@gov.inpreferably in the form of searchable PDF/OCR Support PDF and not

in the form of Image PDF.


mailto:judicial-ngt@gov.in
mailto:judicial-ngt@gov.in
ANNEXURE 2
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O.A. No. 168/2022 Mudit Kumar Vs. Govt. of NCT of Delhi & Ors.
2

3. List on for further consideration on 06.02.2024.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

December 20, 2023
N
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w0 ANNEXURE 3

GO

VT. OF NATIONAL CAPITAL TERRITORY OF DELHI e Ty,

SR 04 9% a I Office of Executive Engineer

ofo fo ‘\’TTF?F TSeT North East Road Maintenance

LS oS &) 5 PWD Shastri Park, ‘i A%
I, faeefi—110053 Near LT. Park Delhi-110053

: WM 0 22565497, $Hel— eepwddelhim213@gmail.com
WE—20(Handing Over) . 9. o/, Weol (St q9) wew /fRowo,/ 226/ Retd 2Y/9/20
i ¥,

Sh. Mudit Garg,

Project Director, NHAL,

Mu}istry of Road Transport & Highways, Govt. of India,
Project Implementation Unit, Ghaziabad,

Under CWG Flyover, at Km. 2+000 of NH-9 (Old NH-24),
Near Akshardham Temple,

Delhi 110092

Subject:- Handing over of roads from Akshardham to Khajuri Khas and beyond along
pusta presently under PWD jurisdiction.

Ref.:- Your office letter No. NHAI/PIU-GZB/709B-1/12032/PWD/2021/E-1623
dated 06.09.2021
HEIEY,

With reference to above noted subject, it is informed that the road from Old
Iron Bridge to Sabhapur village is under the jurisdiction of this office. The desired
details for the said road attached herewith for your information and necessary action

L]

S0
HRIUTA® ATTI=T

@ 7. @ (S9o)ud Js&
I Ure R e 3 Ut
feeeir 110053

BTF F0 22565497

L 5 A aR (Sow) v, fede fomeds ga 9di e,
HTIS HIATE! B |

1. fa. d@sa (o), Shovwo fAfeR A anfesr, fexdi
Je, fecell @1 39 TR & A (& AUs Heod H Sad
B 2 gfeq T, diotee SRvEEY (THOTHOU0SATED)
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Annexure- A

(1) Str :
uctural drawine
of flyoy : : '
Structure etc. in thce said)str:trcsl’ i ?Verlbrldges. sEousrpdRes, cUlverts, anyiolho
: 1. S0 that the wideni - '
designed and planned accordingly. ing of structure under the said project can be
(Structural drawing of Shastri Park flyover is attached and
Khajuri Chowk flyover structural drawing is not available)
(2) The dat Sl ; (As per annexure-B)
e of construction. flushing date, contract agreement for maintenance of rain water

harvesti
STING 1 a vell B AT . 5 - ¢ G
g recharge wells. drains disposal point for disposal of drainage on pusta Road is also

required.

Drainage on Pusta Road with disnosal point

Length  of | Section of drain Disposal point
| Drain (in |
| ! mir) ! :
Old Iron Bridge to Polize ! 200 ‘ W- 1.60 Drain no. 1
Chowki | | H-1.50 i 1
2. | Police Chowki to Shastri Park 600 No drain
Length
3 Shastri Park to Khajuri chowk 3750 W-0.75 Through MCD
| H-0.75 | drzin in Drain
| i
4 | Khajuri Chowk to ?.z;‘gln'j-xr”*”?“f() It is pertains to
Village Irrigation & Flood
i Control
‘ Department

(3) Details of unauthorized occupation/encroachment to be provided in the following format:

From | Type of | Extent of | No. of | Encroachmen | Unauthorize IRe!igious

km encroac | encroachment | huts in |t in from of d occupation | structure
| hment | from centre | slum temporary in form of |

line of | area & | construction | permanent

existing | no. of construction

median families

LHS/RHS in slum

ad | Approx Temporary NIL Temples
1400 Mtr. = construction on
Length on service
{ footpath Road at
| MB Road

slectrical sub-station and horticulture details may zlso be
s of PWD Delhi

(Pertains to PWD Electrical Division M-251
Bund Road, Ramesh Park near Sakarpur Police stzfion,
Delhi 110092

rd such as Titima, Sajra and acquisition details shall

(Linear plan is atiached)
(As per anrexare-C)
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are mentioned “Nil» in G ! vt p
¢ n.knlu\\md Nil™ in Sr. No. (4), but in introduction, it is mentioned
pending. The details of same is also required.

(6) Details of court cases
that one court case is

NIL

(7) Detail
s of ]
encroachment as mentioned i in Sr. No. 6(a) shall be provided in format as mentioned
ll‘l ara C) a“\o\e

From | Type of

Extent of | No. of | Encroachment ' Unauthorized ﬁ’.eligious

|
km l encroac | encroachment | huts  in|in from of | occupation in | structure
\ hment | from  centre | slum area | temporary | form of |
l\m ' | line of existing | & no OFF construction | permanent '
| “ median | families | i i
" S/RHS in slum ‘
| Sub Division w2134 )
- . Soft | Old G.T. Road | Approx | Temporary NIL Temples
Encroac to Sabhapur 1400 Mtr. ructic on
hmem ‘ Length on service
\ footpath Road at
‘ VB Road

| ;

1

(8) The details of NOC/permission issued to the utility owing agency for laying of utilities in the
ROW of Pusta Road i.e. NH-709 B is also required.

- The‘detalls of NOC letter issued by this office are as under:-

& | Whether | Whether | Lengt lWhether | Whethe | Address/
overhead | crossing or ? h (M) | Provisional | r Final | contract
zoing ‘ NOC | NOC | details of
longitudinall 1 | Granted ! granted | utility
y ! : f | owing
agency.
Crossing 450 \pp ID | Final DIB
= Mitr 2019100116542 | »i0
‘ 98 dt X
10.12.2019
longitudinally | 1950 | App. ID | Final BSES
.| 2019092717280
Mtr. 5 i NOC
18.10.2019
{326 | App: ID | Final DIB
B 201911011333
. . 0dt. 10.12.2019 bioie
| App. ID | Final BSES
2019103011361 i
23 dt. BISIE,
| 21.01.2020
App.  ID | Final | BSES
2019092717215 NOC

| de 11.11.2020

?(;)Ipélo ID  Final BSES
1013562 NO

52 dt. NOC

01.01.2019

(NOC letter attached)
(As per annexure-D)
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Point wise reply as

DEr record is as under:-

I-Ianding Over of Pysty Road

Rai]way s (Marginal By d
n « i b n
DD ear Old Irop Bridge to Sabhapur

elhi to National 1;
National Highway Authority of Indiy (NHAI)

JD,.,:,'.

\

ing

12

h Road) from RD-0.000 to RD- 8.300 (From
Village via Shastri Park, Khajuri Chowk) by

ittached)

L Linear :
pPlan showing cha; :
5 S Chaimage-wise ey &
Section of highwav of an- C‘_ vise ROW width, ROW boundary, Plan, Profile and cross
etWay of each km.:-
.

Bar chart sho, ing
& composition. treatment done
legends:-

the pavemen: width, paved shoulders, earthen shoulders, crust thickness
(IRQP. Strengthening PR, SR) in last 5-6 years showing

=l Namt‘OfRO'ﬂd«locéﬁﬁf‘i_"’iengm (in | ROW (in M) | Lﬁ:r"]
v | Mtr.) | Strengthening
| Old G.T. Road | 200 T 20.00 ’ 3?):@ ‘
|
+ ! | | |
Shastri  Park to Khajuri | 3750 | 1500 ‘ 2018 1
Chowk
3 Khajuri Chowk to Sabhapur 1550 45.00 201508

111

shall be appenc

Sheet showing extent of ROW from existing center line of median at every 100mtr interval.
Further tatima (ROW depicted on sijra map) for the all the villages

led. Land

records sueh as notification for acguisition of land, details of compensation paid to land

QWIETS, possession & mutation paper, village wise.:

lated fo any court case. disputes etc. with derails

zed access to highway of private/Govt. agencies w
@C papers & for unauthorized access to highway what action has

(Same drawing attached as per S. No. (i) for reply related

& pendency sta

ith

to PWD)
us:- Sub
-NIL-

name &

No. of | Encroachment | Unauthorized | Religious
huts inlin from of | occupation in | structure
slum area | temporary | form of |
construction | permanent ‘
| construction |
Temporary NIL Temples
construction on
ervice
Road at
MPBE Road




Vi,

The detailg of

13

date ag utilities laid the %4
IS o er format. ighway RO along with a copy of i
% . ility & w Py of NOC issued by PWD til]
0 | dimensiqp, ov o0 | Whether Lengt |
/ erhead crossing  op |, s W Whethe [ Address/ |
gOing (M) Provisional r Final | contract
Undergro longitudinal NOC NOC details of
und y Granted granted | utility
e
1 Wag: owing
azirabad U :
Road O T e e
Khajuri Mtr. | 2019100116542 | N0
— | Chowk ?3 b0l
2 | Shastri p N | S
ark e ——
t{:‘:ergro longitudinally [ 1950 | App. D | Final | BSES
Mir. | 2019092717280 | N0
i ] 22 du.
¥ S 18.10.2019
?ch.e Road Undergro longitudinally | 326 App. ID | Final
Biha ina DJB
ripur und 201911011333
EEE Mtr. =N OE
4 SESE ol B | Lo 0dt. 10.12.2019
> ony | Undergro | longitudinall App. ID | Final
Gal y a BSES
1 no. 12 to | und 2019103011361 | NOC
G1 G2 SVR 23 dt.
= : 21.01.2020
Shastri park to | Undergro Crossing 800 App. ID | Final BSES
Nala no. 5| und Mtr 2019092717215 | NOC
SLM 5 | dui1112020 | ‘
Mazarwala | i
i park to | Undergro | longitudinally | 1350 | App. ID | Final | BSES
; und Mtr 2018101013562 | NOC
it de | !
01.01.2019 | |
who is the custodian of the Highway.
Office address Contract Stretch Remar
number/Email under ks
ID jurisdictio
n
| North  East Road | eepwddelhim213 | NIL
Maintenance Division, | @gmail.com
hastri Park, near IT
ark, Delhi 110053
~ Division M2134, | aem2134@gmail. | NIL
D, 5" pusta MB | com
near Transco.
10053

underpass flyover, overpass, viaducts, pedestrian
rofile, cross section, construction GADs and year
‘when and what sort and other relevant details,

(Details as per annexure-A)



X,

Existin i 1 4
NSting drainages system f
b em for drainagd i
longitudinal drain, their sise ainage of storm water on highway in from of culverts,

shape \stanea £ i : {
other relevant details.. ape and distance from centre line of present median and any
S.No | Name of Roag

Length  of | Section of drain Disposal
Drain  (in point
1 10 Tron Br L)
ridge 0 Police S
Chowki & UL 300 \:/l-‘l 5()(;) Drain no. |
2 | Police Chowki to Shastri Park 600 No cl.rain A
| Length
3| Shastri Park to Khajuri chowk | 3730 W-0.75 Through
H-0.75 MCD drain in
R Drain no. |
Khajuri Chowk to Sabhapur 3650 It is pertains to -

Village Irrigation & Flood

\_ “ } Control

| Department

Xi. Any-history of major road damages in form of caving of road, bridge/structure failure,
bearing replacement:-

NIL
Xii. Details of existing highway lighting arrangement and its custodian:-

(Pertains to PWD Electrical Division M-251
L.M. Bund Road, Ramesh Park near Sakarpur Police station,
Delhi 1106092

idents records during last 10 years showing persons injured including fatal and location:-
(No such record available)

d other relevant information relevant to project highway:-
NIL



46 Annexure- (A) 1 5

Details of Roads

Name of | Road ID

Ronds Starting Point | End Point | Via ROW | Length
and (M) (in KM)
Road
no.
! glargmal | 182 1 Railway  line | Sabhapur | Shastri Park, 45 8300
Rund \ ~near Old Iron | Village Khajuri
cad  Bridge Chowk | =
List of Flyover
| S.No | Location Nos.
Ll \ Shastri Park flyover 0l
X 2 \ Khajuri Chowk Flyover 01
/
List of ROB (NIL)
| Location | Nos. s
NIL
List of FOB (NIL)
Location | Nos.

NIL |

List of Signage board & Over head Signage board

Location Nos.
08 Nos. (Both sides) Photograph

attached.
09 Nos. (Both sice) photograph
attached. |
: board (informatory l 72 Nos. (Both side)
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